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NABARD Targets in 1996-97

6085. SHRI NARAYAN ATHAWALAV : Will the Min­
ister of FINANCE be pleased to state :

(a) the performance of NABARD in terms of target 
set under various schemes during 1996-97;

(b) how does the performance compare with the 
corresponding earlier period;

(c) the details of action plan formulated by NABARD 
under Minimum Common Programme for 1997-98, State- 
wise, particularly for Maharashtra;

(d) the details of plans finalised by NABARD to 
mobilise adequate resources required to finance rural 
development projects; and

(e) the major projects financed by NABARD during 
the last three years and present status thereof alongwith 
the details of projects recently cleared/under active con­
sideration/pending ?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.P. VEERENDRA KUMAR) : (a) to (e) 
Information is being obtained and, to the extent available, 
will be laid on the Table of the House.

[Translation]
Bank Robberies

6086. SHRI SATYA DEO SINGH : Will the Minister 
of FINANCE be pleased to state:

(a) whether any proposal for implementing U.S. 
system in India to stop bank robberies and apprehend the 
robbers is under consideration of the Government;

(b) if so, the main features thereof and whether the 
permission of Reserve Bank has been obtained in this 
regard;

(c) the expenditure likely to be incurred on it; and

(d) the time by which the above system is likely to 
be implemented in the country ?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.P. VEERENDRA KUMAR) : (a) Reserve 
Bank of India have reported that they have no such 
proposal under their consideration.

(b) to (d) Do not arise.

[English]
Brutal K illings in J&K

6087. SHRI R.L.P. VERMA :

KUMARI UMA BHARATI :

SHRI CHAMAN LAL GUPTA :

SHRI MANGAT RAM SHARMA :

SHRIMATI VASUNDHARA RAJE :

SHRI MANIKRAO HODLYA GAVIT :

SHRI DINESH CHANDRA YADAV :

SHRI ASHOK PRADHAN :

PROF. AJIT KUMAR MEHTA :

SHRI RAM BAHADUR SINGH :

SHRI PRAMOD MAHAJAN :

KUMARI SUSHILA TIRIYA :

Wili the PRIME MINISTER be pleased to state:

(a) whether several members of a minority commu­
nity were killed by terrorists in a village Sangrampur in 
Badgaon District of the Central Kashmir in March, 1997;

(b) if so, the details in this regard;

(c) whether the Kashmiri Pandits have been the
target of terrorists during the last three years;

(d) if so, the number of Kashmiri Pandits killed by 
terrorists since 1990 till date;

(e) the steps being taken by the Government for 
the safety of Kashmiri Pandits in Jammu and Kashmir;

(f) the number of persons who have migrated on 
account of terrorists violence from Jammu and Kashmir 
since 1990 till date;

(g) whether migrants would be sent to which valiey 
as announced by the State Government; and

(h) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI S.R. BALASUBRA- 
MONIYAN) : (a) and (b) During the night Intervening March 
21/22, 1997 some unknown militants entered village 
Sangrampura, Beerwah in district Budgam, and called out 
the male members of Kashmiri Pandit community. The 
militants reportedly ordered 8 Kashmiri Pandits to stand 
in a queue and subsequently fired at them from a close 
range, as a result of which 7 persons died on the spot 
and one person got injured.

(c) and (d) According to available information, out of 
the 4352 persons, including security force personnel, killed 
in terrorist activities in J&K during the 3 years period 1994 
to 1996, 304 belonged to Hindu community, including 
Kashmiri Pandits. During the period since 1990 till 31.3.97, 
706 persons belonging to Hindu community, including 
Kashmiri Pandits, have lost their lives in terrorist violence 
in the State.

(e) Security arrangements in vulnerable areas have 
been strengthened apart from other confidence building 
measures. Police and Security force pickets have been


